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Loan given to Central Government
Employees Consumer Cooperative 

Society Limited

2316. CHATJDHURY BRAHM PRA- 
KASH: Will the Minister of HOME 
AFFAIRS be pleased to state:

(a) whether Government have ad
vanced some money to Central Gov
ernment Employees Consumer Co
operative Society Limited, New Delhi 
as loan and if so, the amount thereof, 
when advanced and the rate of inte
rest being charged by Government;

(b) whether it is a fact that  the 
Society’s financial condition is  very 
bad and it is running into heavy loss;

(c) whether the Society is return
ing the loan amount in yearly ins
talments of Rs. 2 lakhs despite heavy 
loss with interest; and

(d) whether in the interest of more 
than 60,000 members of the  Society 
and in the interest to strengthen Co
operatives, the Ministry propose to re
quest the Finance Ministry or  the 
Home Ministry not to pres8 upon the 
repayment of the loan amount and 
extend a helping hand by advancing 
more amount to Society to  keep it 
alive as is the position with  Super 
Bazar?

THE MINISTER OF  STATE  IN 
THE MINISTRY  OF  HOME  AF
FAIRS AND IN THE MINISTRY OF 
LAW, JUSTCE AND COMPANY AF
FAIRS (SHRI S. D. PATIL):  (a)
Yes, Sir.  A statement showing de
tails of the loans  advanced to the 
Society and the rate of interest being 
charged by Government is enclosed.

(b) Yes, Sir.

(c) Yes, Sir.




